Contral Administrative Tribuaal
Principal Bench, New Dolhi,

CR-60/96 in
04-579/94

b

/

New Oslhi this the 25th Day of March, 19895,

Han
Han

'ble Sh, A, Y, Haridasan, Vice- thairman(l)

'ole Sh, B, K Singh, Membor (A)

Shri Subash,

S/a'

R/ o

Sh, Ghura Singh,
Vill, Gurwadi Past,

Ghori Tehsil Palual,

Distt, Faridabad(Haryana).

(through Sh, Vv, P, Sharma, advecato )

vVBrsus

Sh, V, K, Aggarual ,

The General Manager,

Nerthcrn Rajilway Baroda House,
New O=1lhi, -

She R,M, Aggarwal,

The Divl, Reuiluay Managor,
Northorn Railway Bikaner,

RDER (CRAL)

Potitignor

Respendonis

deliverod by Hen'ble Sh, A,V, Haridasan, Y, C, (1)}

Tho loarned coubssl for tho potitionor

seeks permissien to withdraw this contampt

potition and to file a M, A, under Soctien 24 of

tha

4s prayed for is granted,

is dismisssd as net pressed,

(B

[vv/

"miA)‘

Co A T, (Procedure } Rules, 1987, Permission

The contompt potitign




